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INTERIM RELIEF TO CLASS 111 AND IV CENTRAL
GOVERNMENT EMPLOYECES

*746. SHRI N. R. DEOGHARE: Will
the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that some political
partics have urged that Class 11l and Class
IV cmployces of the Central Government
should be given interim relief;

(b) if so, what is the attitude of Govern-
ment; and

(c) if such interim relicf is not proposed
to be given, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1 P. C.
SETHI): (a) No specific proposal appears
to have becn made to Government.

(b) and (¢). Central Government em-
ployces are compensated for rise in the cost
of living through incrcases in dearness allo-
wance for cvery ten point rise in the 12-
monthly average of the All India Working
Class Consumer Price Index (1949~ 100)
in accordance with the formula of the
Dearness  Allowance Commission.  The
last increasc was allowed from 1-9-68 at
the 12-monthly average level of 215, A
further increase wili become due only when
this level reaches 225. The 12-monthly
average index for October, 1969, which is
the Jatest available is 21208,

Ciln 1 ARANJAN ~ NATIONAL  CANCre  RE-
SEARCH CENTRE, CALCUTTA

*747. SHRI INDRAJIT GUPTA: Will

the Minister of HEALTH AND FAMILY

PLANNING AND WORKS, HOUSING
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AND URBAN
pleased to state:

DEVELOPMENT  be

(a) whether it is a fact that the Cancer
Detection Centre in the Chittaranjan Na-
tional Cancer Rescarch Centre, Calcutta
has recently been closed down;

(b) if so, the reasons for closurc and
whether the Governing Body has approved
of it;

(c) whether Government are awarce that
the closure will deprive hundreds of citizens
of a valuable diagnostic service which is
not available outside the hospitals; and

(d) whether the question of reopening
the Detection Centre will be reconsidered ?

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHR1 K. K. SHAH) : (a) Yes,
Sir.

(b) and (c). The Governing Body of the
Chittaranjan  National Cancer Rescarch
Centre, Calcutta considered the question
of continuing the Cancer Detection Centre
in the Chittaranjan National Cancer Re-
scarch Centre and came to the decision that
in view of the faci that rcgular detection and
diagnogis of Cancer are being done at the
adjacent Chittaranjan Cancer Hospital,
there was no nced to continue this work
at this Centre also.

(d) Docs not arise in view of (b) and (c).

Lat, Commitiie R¥roRT ON L. 1. (.

*748. SHR1 S.M. KRISHNA: Will the
Minister of FINANCE be pleased to state:

(a) whether the Life Insurance Corpora-
tion has considercd the Report of the Lall
Committee and its Appendix containing the
lists;

(b) whether the Scnior Service Commi-
ttec of Life Insurance Corporation has main-
tained the minutes of its mectings;

(c) whether there is any dissatisfaction
among the stafl about the posting by Scnior
Service Committee; and

(d) if so, what steps have been taken to
mect the situation?

THE MINISTER OF SUPPLY AND
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
R. K. KHADILKAR): (a) Yes, Sir.

DECEMBER 22, 1969

Written Answers 56

(b) The Scnior Services Committec did
not maintain any minute book. The Ser-
vices and Budget Committee, which teok
over its functions, did not also maintain aay
minute book till February, 1962.

(¢) and (d). Representations were maade
to the LIC by officers who felt aggricved
at their respective categorisations. All such
representations were  considered and ap-
propriate dccision taken thereon by the
Corporation.

INTERNATIONAL GANG OF CURRENCY SMUG-
GLERS

*749. SHRI RAM AVTAR SHARMA:
Will the Minister of FINANCE be pleased
to state:

(a) whether Government's attention has
been drawn to the existence of an intorma-
tional gang forging Indian currency amsd
operating in Iran. Afghanistan. Pakistaa
and Gulf arca;

(b) whether this forged currency is mot
only being smuggled in India on a laree
scale but is opcrating in Pakistan, Iran,
Afghanistan, and Gulf arca:

(c) whether two members of this game
have becn recently arrested in Pakistas:
and

(d) if so, the steps, Government arc tak-
ing to curb the activitics of this gang and the
loss India has suffered as a result of its
activities ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C.
SETHD: (a) to (o). Governmoat
have ascertained from our Hligh Commissioa
in Pakistan that a report had appeared te
this effect in an Urdu daily in Pakistaa.
Punjab Police have also s:ized 51 forged
hundred-rupec notes near the lndo-Pakistan
border. Apart from this, Government have
no other information.

(d) Customs authorities and Statc Pokice
are always on the alert to prevent these
offences.  Customs authorities have beea
alerted again.

SWITCHING OVER TO INDIGENOUs MAaui-
NERY AND LQUIPMENT BY OIL AND NATURAL
Gas COMMISSION

*750. SHRI S. R. DAMANIL: Will the
Minister of PETROLEUM AND CHEMA-





